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The letter dated 24.08.2024 24.08.2024 5
of the Uttar Pradesh Jal

S51—3D

Nigam,

—_— .-

Dated: | /10/2024, %

[ABHISHEK KRISHNA]
Advocate

Advocate Roll: A/A-2059/2013
Counsel for Respondent No.3
Chamber- No0.197, T.U. Building,
High Court, Allahabad

Mobile No.7800436099.
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI.
SUPPLEMENTARY AFFIDAVIT
IN
COMPLIANCE AFFIDAVIT
On Behalf of

Nagar Palika Parishad, Azamgarh =~ ------ Respondent no.3

IN

MISC. APPLICATION IN DISPOSED OF CASE NO.61/2024
IN
ORIGINAL APPLICATION NO. 42/2024

( DISTRICT : AZAMGARH )

Madasir Hasan and Others
------------------- Applicant

Versus
——————————————————— Respondents

Affidavit of Vivek Tripathi aged about 39 years

son of Vijay Mani Tripathi, Resident of 42,a

Dakhi, Kolhi Bazar, Post Rajmandir Kala

Kolhul Maharaganj, Uttar Pradesh PIN

273162 Religion ~Hindu, Occupation: Service.
( Deponent )

, O\\\D\’L"\
I, the deponent abovenamed do hereby solemnly affirm and state

on oath as under :-

That the deponent is presently posted as Executive Officer, Nagar
Palika Parishad, Azamgarh District Azamgarh and has been arrayed
as Respondent No.3 in the array of the parties in the said Misc.

Application in disposed of case No.61of 2024 in original application

no.42 of 2024, and as such he is well acquainted with the facts

deposed to below.

el SHUE
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2. That it is respectfully submitted that the deponent being a

résponsible Government Servant has the highest regards for the
Majesty of the orders passed by this Hon’ ble Court. However, if this
Hon’ble Court comes to the conclusion that any action or omission

on the part of the deponent is in violation of any of the orders

passed by this Hon’ble Court, the deponent tenders his

unconditiona] apology for the same and begs to be pardoned.

3.  That the deponent is filing the supplementary affidavit in

compliance of the order dated 11.09.2024 passed by Hon’ble
Tribunal.

That it is submitted that there is a pond (Gadhi) situated in Mohalla
Jalandhari, District Azamgarh. Previously the some residents of
nearby pond (Gadhi) were flowing their dirty water alongwith
domestic sewage into the said pond resulting into pollution and

health hazards has been caused to the local residents of that

vicinity thereby complaint was made.

5. That when the complaint was came into the knowledge of
respondent no.3 then the respondent no.3 has taken immediate

remedial steps to stop the above sewage effluent into the pond

(Gadhi).

That in order to abide the direction of the Hon’ble Tribunal, the

respondent no.3 vide letter dated 01.10.2024 stated the entire

details of work which was left to be completed to the registrar of
National Green tribunal. For the perusal of this Hon’ble court the
letter dated 01.10.2024 has being marked herewith as an Annexure

No.1 to this supplementary affidavit.

FfRTE Edl
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affidavit,

That in order to give strength to the submission the respondent no.
3 has given Proper advise to the local residents living near such
pond to construct thejr personal syptic tank in the their respective
houses and the said syptic tank was duly constructed by the local
residents living near such pond so that no more sewage effluent of
their houses (Black water & Grey water) should get into the said
pond (Gadhi). Now presently the above said sewage effluent of their
houses is discharging into the newly constructed nala situated in
Mohalla Jalandhari, District Azamgarh which is connected to the

main Nala namely Ghulami ka Pura. For the perusal of this Hon’ble

court the statement on affidavit taken by the respondent no.3 from
the local residents located near such pond in Mohalla Jalandhari,
District Azamgarh has being marked herewith as an Annexure No.3
to this supplementary affidavit.
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9.  That it is pertinent to state here that respon
doing regularly the bioremediation mezasures and
of such pond situated in Mohalla Jalandhari, District Azzmgzrn o0

as to control the pollution caused to the resic

b
e
»

For the perusal of this Hon’ble court the Geo tag Photograpis

both bioremediation measures and cleaning process such pon

5 . -
hzs Deing mezrioo

o

(Gadhi) in Mohalla Jalandhari, District Azamgarh

A
Vi

herewith as an Annexure No.4 to this supplementary z2ffi

———

10. That it is most respectfully submitted that the pending work il

and the

regard to the construction of STP (sewage treatment plant) and 12

-” "',G <

remaining part of sewer pipeline lying construction wor, o€ s2m

——

was not under the sole responsibility of the respondent no.3. n

" "
for the

order to fortify such submission the respondent no.3 placing for tn€
perusal of this Hon’ble court the letter dated 24.08.2024 of the
Uttar Pradesh Jal Nigam the same has been obtained from the office
of the District Magistrate Azamgarh district Azamgarh. For
perusal of this Hon’ble court the letter dated 24.08.2024 has being

marked herewith as an Annexure No.5 to this supplementary

affidavit.

11. That it is specifically stated that there is no willful or deliberate
negligence on part of the respondent no.3 and the respondent no.3
is taking all necessary preventive measures to stop the pollution
caused by collection of dirty water into the pond (Gadhi) situated in

Mohalla Jalandhari, District Azamgarh.
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12.  That the deponent is responsible government employee having high
regard of the order passed by Hon’ble Court and he cannot even
think in dream to disobey the directions given by the Hon’ble Court.

13.

That in view of the above, this Hon’ble Court may kindly be

pleased to accept the supplementary affidavit filed by deponent

and same may be taken on record.

I, the deponent above named, do hereby declare that the
contents of Para No. 12, 24,8 cma ) of
this affidavit are true to my personal knowledge; those of paras
No. (.}'7/ %ﬂ omd |0 are based on records; those of paras No. |3
are based on legal advice, which all I believe to be true. Nothing is
false and nothing material has been concealed.

TarfereTret HisLe
So help me God. arferTrel o

(Déponént)

[, ABHISHEK KRISHNA, Advocate, High Court Allahabad, do
hereby declare and verify that the person making this affidavit is
known to me through the papers produced by him in this case and I

am satisfied that he is the same person alleging to be the deponent
himself.

[ABHISHEK KRISHNA]
Advocate
Advocate Roll: A/A-2059/2013

Solemnly affirmed before me on this A- / O day W

2024 at about IQ--'°1%;.M./P.M. by the deponent, who is identified
by the aforesaid person.

il \gﬁ?[ﬁsﬁed myself by examining the deponent that he

A éﬁﬁ@ sf this affidavit.

o VA
=4

Advocate to
- (Not
IDE

)Oath Commissioner
IFIED BY
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TR Aty weere uifiremaor X
 MRA I Z\
Unique Identilication Authority of India TR
Government of India

T ANTT/Enrolment No : 1366/901 53/04537

AT

var, @ ATITT T TG00 7, AT w6 i |
8 T AT 9T gtgATTa At g ann 7 |

a Tz mE Tt e g g 7|

INFORMATION

N @ Aadhaar is a proof of identity, not of citizenship.
8 To establish identity, authenticate online.

¢ a This is electronically generated letter.

Sigrature Mot ‘{r‘?

Daunry ronndr, [T, dyf ot
HOEHT I CATION AULAHITC OF MDA Y
Date 2016 11 1904 384157

4 Aadhaar is valid throughout the country.
3 F7A A1 qrAerT1 2. @ You need o enrol only once for Aadhaar

4 Please update your mobile number and e-mall address

This will help you lo avail various services in future.

MERA AADHAA. ., ...cont PEHACHAN
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI.
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------------------- Applicant
Versus
Stateof UP  emmmmeemeeeeeeees Respondents
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI.
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI.

Annexure No. 5
IN

SUPPLEMENTARY AFFIDAVIT
IN
COMPLIANCE AFFIDAVIT
On Behalf of

Nagar Palika Parishad, Azamgarh =~ ------ Respondent no.3
IN

MISC. APPLICATION IN DISPOSED OF CASE NO.61/2024
IN

ORIGINAL APPLICATION NO. 42/2024

( DISTRICT : AZAMGARH )

Madasir Hasan and Others
------------------- Applicant

Versus
Stateof U P s Respondents
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